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Petition(s) for Special Leave to Appeal (Civil) No(s).27476/2012

TEJI NDER SI NGH Petitioner(s)
VERSUS

STATE OF HARYANA AND ORS Respondent (s)

(Wth prayer for interimrelief and office report )

W TH SLP(C) NO. 30760 of 2012
(Wth office report)

Date: 31/07/2013 This Petition was called on for hearing today.

For Petitioner(s)
M s. Rekha Pal |i, Adv.

Deepak Coel

For Respondent (s) . Anbuj Agarwal , adv.

Anubha Agrawal , Adv.

. Govi nd CGoel, adv.
Kai | ash Chand

. Nupur Choudhary,
. Ramesh Kunar, adv.
. Kamal Mbhan CGupt a, adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER

Await return of notice of the unserved respondents.
List the matter on 20.09.2013.
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